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1, therefore, request that necessary funds 
should be provided immediately so that this 
valuable project is not abandoned and the 
project is not sold as scrap. Our medical 
services are actually suffering for want of X-
ray films, and the import will increase if this 
project is not allowed to be completed. Hence, 
I request the Government of India to look into 
this matter so that this project  is  not  
scrapped. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil 
Nadu): A Committee was set up consisting of 
Secretaries of the Finance! Department, 
Heavy Industry and the Economic Adviser. 
The Committee of four Secretaries visited 
Ooty and submitted its report to the Central 
Government in which they said, inter alia, 

that the Government should immediately pro-
vide Rs. 175 crores. They made this re-
commendation. Out' of that amount, the 
Government of India sanctioned only Rs.  40 
crores. 

While I associate myself with what has 
been stated by Shri Sahu through his Special 
Mention, I request the Government of India, 
through you, to release the balance amount of 
Rs. 135 crores immediately and sen that it 
rea-ches Ooty for development of this project. 
The whole Nilgiri area is dependent on this  
industry. 

SHRI S. MUTHU MANI (Tamil Nadu): I 
also associate myself with what has been said 
about this project. For production of X-ray 
films this project was taken up and nearly Rs 
400 crores were required. Madam, this project 
is not taking off due to  non-allotment of 
funds by the Centre, This is very much 
necessary for protecting the interests of the 
4,1000 workers there and their families. I. 
therefore, urge upon the Central Government 
to grant Rs. 300 crores for this project. Thank 
you. 

THE VICE-CHAIRMAN      (MISS 
SAROJ KHAPARDE): Shri Gopalrao 
Vithalrao Patil. Please conclude within two-
three minutes. 

SHRI JAGDISH PRASAD MATHUR 
(Uttar Pradesh); This is his maiden speech. 
Madam. Therefore, please give hint a few 
more minute*. 

Nuclear Non-Proliferation and Peaceful 

Uses of Nuclear Energy 

SHRI GOPALRAO VITHALRAO PATIL 

(Maharashtra): I will be a disciplined 

parliamentarian. 

Madam Viee-Chainnan, through you, 1 
would like to bring to the notice of the House 
a very important subject of national 
importance, which is there on the agenda as 
the prime issue. It would continue to be so 
today, tomorow, and the day after. That is 
why I have chosen it as the subject of my 
maiden speech, in the form of this Special 
Mention. 

Nuclear non-proliferation has attracted 
the attention of the whole nation. I wo 
uld like to mention three-four things in 
this august House. Madam, our . nation 
has made tremendous progress in this 
field  since  1974, when we tested a 
nuclear weapon and surprised the whole 
world that India could do it Now, the 
Chairman of the Atomic Energy Commission, 
Shri R Chidambaram, says that we have 
attained extraordinary capability in nuclear 
technology and that there is nothing that 
could not be done here, in India, so far as 
nuclear weapons are concerned. 

Whatever advantages our scientists have 
gained should not be lost through our political 
failures. I would like to point out here that 
there are 8 research reactors and 9 power 
reactors which are generating 1750 MW of 
electricity. The spent fuel from this can also 
be used. India has attained the capability in 
relation to fast breeder reactors. The spent fuel 
can be used in these fast breeder reactors. This 
is a very important technology we have 
developed. The spent fuel is plutoninm and it 
can be used directly for the purpose of 
manufacture of nuclear weapons. 
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Similarly, we are producing 600 tonnes of 
heavy water in our 8 nuclear plants. We ate 
also having enough nuclear material in the 
form of minerals as well as rare earths. 
Therefore, these scientific advancement 
should not be lost sight of. It was Louis 
Montgomery who had said that the one single 
cause of defeat in any war was being too late 
Already, We 'are very late. 

Madam, as you know, our neighbour is not  
all friendly to us. Our minds are at war with 
our Neighbour. They ate proclaiming that they 
are in possession of nuclear weapons. One of 
their earlier Prime Ministers once said that 
they would eat grass, but they would acquire 
nuclear capability and fight a one-thousand 
year war with India 

In this context, Madam. I would like 

to draw your attention to the fact that 

we have lost our friend, namely, the 
Soviet Union. It was a guarantee because we 
were having the Treaty at Peace and 
Friendship with , than. We have lost that 
friend now. We regert it. The new nation, what 
is called Russia now, is not so much friendly 
as it was earlier. Moreover, the American 
President and the Russian President have app-
ealed to India and Pakistan to sign the N.P.T. 
We have also seen that, earlier, Russia had 
refused to give us the cryogenic engine. This 
is one thing. As I said earlier, Pakistan has 
already acquired nuclear capability. The third 
thing is that there is only one super power ex-
isting m this world now. It is bringing three 
types of pressures on our country. One is the 
bilateral pressure by which the U.S.A. is 
asking us to cap, roll back and eliminate our 
tota nuclear capability. Their main aim is that 
India should not produce nuclear material 
which is used either for peaceful Purposes or 
war purposes, like manufacture of nuclear 
weapons. , Therefore, they are using three 
types of pressures One is bilateral. They are 
threatening that, they will use trade as a 
weapon against India. .(Time-bell).. Secondly. 
they want that we.should join. a multilateral 
forum alone with Pakistan 

and other countries. But these countries 
are not at all having nuclear weapons. It is 
discriminatory because the countrie\s 
which are possessing nuclear weapons— 
Israel, Kazhakstan and Ukaine.. have not 
been included in the multilateral negot 
iations. And globally also they want to 
bring pressure on India in such a way that 
we sign the nuclear Non-Proliferation 
Treaty. This treaty is very discrimina 
tory; it is not universal, it is not a 
comprehensive test ban treaty. 

Therefore,   Madam,   through  you 1 
appeal to this House that we should rethink, 
we should take certain decisions and we 
should not be too late—as the General said... 
when we are not having friends here. 

THE VICE-CHAIRMAN (MISS SAROJ 

KHAPARDE): Mr. Patil will you please 

conclude? 

SHRI GOPALRAO VITHALRAO PATIL: 
If we do not take this opportunity, we may not 
get another opportunity at all. Madam, as I 
said I want to become a good parliamentarian, 
heeding to your wish I conclude with an 
appeal to all the Members that we should take 
a decision to acquire nuclear capability. 

Tank you very much. 

Acute drinking water shortage in Kutch 

and Saurashtra 

 


